Declaration of Assets and Liabilities
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) AMARJ EE. T ..... K unr 4R ............ son/daughter/wife of LAUTESH WARFAN-,'PI T
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service and presently working as OFF[CEATTEN:DANT

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

~ myself, my spouse and dependants*:

A, peggils.df movable assets
(Assets in joint name indicating the extent of Joint ownership will also have to be
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B.

Delails of Immovable assets

[Note: Properties in joint ownership indicating the extent of joint ownership w:ll
also haye to be mr_llcc\ted]

(1)

Sr.
_No. |

Description

Agricultural Land

- Location(s)

- Survey number(s) -
- Extant (Total
measurement)
-Current market value

Spouse

|_Name(S) |

NIL

Dependant-1
_Name

Dependant-2
_Name

Dependant-3

NIL

NIL

Etc. Name

(11)

Non- Agr:ruILuml Land
- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

NIL

NIL

NIL

(i)

(iv)

(v)

Buildings (Cornmercial
and residential)
Location(s)

- Survey /door
number(s)

- Extent (Total
measurement)

- Current market

| value

NtL

NIL

NIL

NIL

Houses / Apartments,
etc.
- Location(s)
- Survey /door
number(s)
- Extenl (Total
measurement)

- Current market
1 value

NI

NIL

NLL

Others (such as
| interest in property)

(2)

NIL

NIL

[ give herein below the delails

institutions and government dues:

[Note :

Sri

No.

(a). .

cdealing with government

Desulpimn

(l) l(mn ; rrmn Banks
(1) Loans from fin. ncial
Ainstialions

{11) Government Dues:
(a) dues o depariments
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Please give separate details for each item)

NILL

L NIL

of my liabilities / overdues to public financial

Name f address of Bank / T Amount buls]:nhrling as
Financial Institutinns(s) / O il eesiins
__Department (s)
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_dealing with telephones

(“c_l) dues to departments

NIL

(e) dues to departments
dealing with government
transport (including

aircraft and helicopters)

NIL

(F) Other dues, if any

NIL

(i) Income Tax including
surcharge [Also indicate
the assessment year upto
which Income Tax Return
filed. Give also Permanent
Account Number (PAN)]

CSWPK 7240 @

(ii) Wealth Tax [Also
indicate the assessment
year upto which Wealth
Tax return filed.]

NIL

(iii) Sales Tax [Only in
case of proprietary
business]

A

(iv) Property Tax

NIL
L

C: Personal Detail

GPF/CPF/PRAN Nao.

110]053654 32

Gender

Date of Birth

= U

gE

p 2l1[3 =

55 )h‘ (DD/MM/YYYY)

Class/Group

B (A/B/C)

Cadre

(Full Name: e.g. B.A.S.-Bihar Administrative Service,

B3:5:5

| BIHAR _LEGIISLATIVE ASSEMBLY

Bihar Secretariat Service atc.)

Home District

i

I hereby declare that the above details are true to the best of my

knowledge and belief.

Depariment: . BIHAR A .L«.’[DHAN. A SABHA : PA TNA

Designation: OFFIcE ATTEN:DA NT

af tho declareticn. Asset doclaration form

TN aantotiter Lo e

Amorject

kumaz—



